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1L
Hae, 16 97,2025
TAS (FrTe) Srterf=as 2008 i &m<T 20E * dga

FT.3M. 2692(37).—Fs T ALHRTT 7 A ATATTH, 1989 (1989 FT 24) U ToTal (Femed) syfarfazs
2008 (2008 T 11)(FSr# T8H T8 THTT Ih ATATHAH FHgl TAT §) il 1T 20 ‘F° it IT-GTT (1) o e
ST, ATEA o TSI, STETLTT, 9T 2, @0 3, 39-9v< (ji), arire 20 Rrara< 2022 § TH1fora sea ava
I HATAT (T3 1) i SATA==T & 7. 3. 4381 (E) ardre 19 fawaw 2022 (R zo# zaes 7
I ATIHAAT gl AT §), T I ATTLAAT | IUTF ATL=AT H FAATEs GiF i 9grrg 1T & g oot
H e Yo aR ST SrTd “aT=RT — ST A A ° {1 A7 3% AAhqL % A< F a7 (84.34KM)”
FT o YRS # AoaTEd, S, Taed, $iT = & o sruterd g, UHT SfH #7 oSl e &
ST T T f ofF |

3T, I STTEEEAT T A1 3% ATA AT AT 9T 209 FT 3T 9137 (4) F arefiq faery syfar srferwrgor

Ffgy () (FEdT) serre, Pares qammeme =1 aaiq <FHaemsdy” i < eaee” § aima
14-06-2024 T FTira a7 o7 |

3937 GI/2025 (1)
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SIY, TETH TS &l ST ITHgU, TeTH ATIFET FIT 39 el [ gaare 6 Tt 9 3%
Fferfe=m 7 a7 20T F FTAA H A< IR w2 /Ty T g |

3T, I ATT=a" &t 9T 202 AT ITART (1) F TTAL0T H TAT TTEHET 7 a1 [RATE Fsi T
AT Tl Toqq FL AT 2 |

;AT ha T TLHIT, TETH TR | I (XA1e % AT g1 9T ST Ih ATAHIHT il &mer 20 hr
STLTT (1) BT T&q Thdl FT TR Fd gU, T S0 Fedl g o s08 IUTag oIt 7 fafAfee afe
@t YA & forw erfora i sty |

AT 77 T FT g 3 Ataf=aw 3 g 20 o ST-4mT (2) % AqEer § 7g SO w g
o oI & =9 ATER=ET F YT g 9 THE SUTag A=t # Ay qfy aedt e & 156 g
FAT ILEHR F AqrAiTRd &9 § =T gr srusfy |

LA
HETAE TS & STeTie fore ¥ sianta 2 iaent fars Xt TS “qr=i=r — STHe T AL a6
e — A0 A5 Asrieser” & forg srfSta &t s areit iR 1 =T v Saw AR |t fFewr |

A, | EUTEH | WA H | IR FHSSIQTT & ATH a4/ 7/12 LRI G
®.| TRQW | A Ted., | AqEARGASADA | (F.9.)
ERET (3.9<.)
TrrfY T A,
1 fAferer gefrer <rer, 30/1 4.17 0.52
T A AT
2 97T T HTHS 30/2 0.81 0.42
3 T2 ATA ITEA 29 0.78 0.08
4 AT =7 el 28/1 1.01 0.09
5 TRTIHE STHAE ST 25/1 1.21 0.14
6 e qefork wigy | 25/2/% 2.17 0.42
TaeT Hald e
7 .9T.F AaT T 25/2/s 1.20 0.19
T
8 THT=E 3qH=E 99 | 21/1/31/1 0.83 0.22
9 foreraTH AT iex | 21/1/%/3 0.83 0.13

48/23 e ﬁ;wlillglaqddﬁdm,
et = ere, qgiar

10 g = e 23 1.62 0.08
e, TSia FEd qarel
11 q@ETaTs THATT ITErd 22 1.46 0.04
12 T (AT THATT T 18 0.78 0.11
13 T AT FeTel 16/1 1.00 0.07
14 TTTTAT 16/2 1.06 0.10
T TATT T,
gTCHTaTS T
15 e, AABTETS 14/1 0.81 0.03
Z[ETE TS I
16 TR AT T 14/2 1.78 0.04

17 IKEIEIER SRS 13 0.81 0.05
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18 TS TETE TR areq 15/1 1.24 0.03
19 TG ATIH AR 15/2 0.21 0.03
20 Eﬂﬁﬁg 15/2 0.31 0.03
HAIATETS AT AR
21 TFITWHT@TI’HW 15/2 0.31 0.03
22 AT fRu=E ae™ 15/2 0.31 0.04
23 ATETETs qT8d ARG 15/3 1.22 0.06
24 ReteTeTE e T 81 1.40 0.22
25 STHETH JTe0d T 19 2.50 0.06
26 WWW 82/2/% 1.66 0.25
IS JeTors qra,
HqATETE qSfer
27 TEOHT, FAAAT T | 0o 2.01 0.10
Hiobh L, ddel el
LLDHT,
ST FATH GRBHT
T T Fea,
SH ITHT A0, AaH
TTHT A,
28 R T JHE0, 101/2 2.76 0.04
HETT T I,
HITETE GAT q14,
9ITS AT ITHT 00
29 FTAT AT qTEA 102/1 0.98 0.10
30 ferar foreor arder 102/2 0.98 0.07
31 TTTETS FHeAT T 103/2 2.00 0.29
32 fEro] ST AT 112/1 3.20 0.15
33 HTad Jg T 112/2 1.81 0.04
AT Gefors gaef,
34 SRTer e fors gaaeft, 105 2.15 0.12
39Tk e fore et
35 THATATS St g | 106/1/3 1.01 0.03
36 2T WRTEd qied 98/1/31 1.34 0.11
49.73 @A) | 4.53
¥ ()
1 HETOT AT TE | 75/2/3/% 1.61 0.35
2 AMET A e | 75/2/2/F 1.01 0.16
T THAT AH A,
3 LT LT A0 76 5.56 1.40
49/23 (ST &)
Sldal Hdi¥ HlDI,
4 ST AT A, 77 2.36 0.20
AT A Hlao]
(ATHTEF &)
5 AT HATT HTAT, 87 6.19 0.34
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LT FATT qIBT,
TETT FATT HTST
(ATHTEF &)
9E AT =4,
STaT FT 4w,
6 fefiT T =4, 88 1.62 0.19
REERIEICECEES
(ATHTE &)
TSI ST T4,
HILTATE AT AT,
TTHAT Toreft =4,
7 [HTETE TRTEd =42, 89 1.60 0.19
[EEIER I EE R
FATTAT AT 4,
(ATHTES &)
8 TS e 9L 90/1 1.23 0.13
9 TTATET e AL 90/2 1.23 0.18
10 a"cﬁtrgmﬁrtrrﬁrvr 99/2 2.40 0.06
11 YT TTHSIT 9Tt 100 2.25 0.59
12 T HIZH ITaTHT 102 1.34 0.02
HTHTL S FATHL 103/1/513
13 HRET A gaaE | 103/1/" 4.5 049
STTTRTT T T AIY,
14 fgg%mﬁ 103/2 8.30 0.25
T THTHTT HIY,
T THTHT AL
(ATHTET &)
15 oS qFad Flol 120/1 2.30 0.27
FA 43.75 (3.517.) 4.82
(8.417.)
9.35
T AN | 93.48 (3.9%.) &)

[®T.9. G197/PC-JMNR/Sheri&Pimperkhede/June/20E]

TN FHIT qTULT, HET T TTEwTET (FHHT)
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MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 16th June, 2025
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 2692(E).—Whereas, by the notification of the Government of India in the Ministry of Railways (Railway
Board), number, S.0 4381 (E) dated 19" September 2022 published in Gazette of India, Extraordinary, Part II, section
3 Sub-section (ii), dated the 20" September 2022 (hereinafter referred to as the said notification ) and issued under sub-
section (1) of section 20A of the Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act, 2008 (11 of 2008)
(hereinafter referred to as the said Act), the Central Government declares its intention to acquire the land specified in
the schedule annexed to the said notification for the purpose of execution, maintenance, management and operation of
Special Railway Project, namely Pachora-Jamner with Extension upto Malkapur-Narrow Gauge to Broad
Gauge(84.34 Kms) in the district of Jalgaon in the State of Maharashtra.

And whereas, the substance of the said notification was published in for SLAO(1)UTPH.Jalgaondaily Marathi
newspapers namely “Dainik Deshonnati” & “Dainik Sakal” Dated 14-06-2024under sub section (4) of section 20A
of the said Act;

And whereas, objections were received. Competent Authority has heard the objections and orders have been
passed in terms of Section D of the said act;

And whereas, in pursuance of sub-section (1) of Section 20E of the said Act, the competent authority has
submitted its report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in the
schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed hereto
shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE
Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project of
Pachora-Jamner with Extension uptoMalkapur-Narrow Gauge to Broad Gaugefor2village in the District
Jalgaonin the State of MAHARASHTRA.

Area
Land According | Acquisition

S. | Acquisition Village Land Survey No./ g 1

Taluka , . to 7/12 Area
No. | Proposal Name Owner’s/OccupiersName Gatt No.
Extract (Ha.)
No.
(Ha.)
Rajshree Sunil Lodha,
1 Nikhil Sunil Lodha, 30/1 4.17 0.52
Paresh Sunil Lodha
2 Shankar Kaduba Kakade 30/2 0.81 0.42
3 Nathu Shravan Patil 29 0.78 0.08
4 Bharati Achyut Lele 28/1 1.01 0.09
5 PrakashchandUttamchand 251 191 0.14
Jain
6 48/23 Sheri Jamner Dlgl;j‘fal:lu;:rililel;ljz;rﬁﬁare 25/2/A 2.17 0.42
7 A.P.K Anita Sandeep Patil 2512/B 120 0.19
Prakashchaﬁl(ilgttamchand 21/1/A/1 083 022
9 Shivdas Baburao Pandhare 21/1/C/3 0.83 0.13
Chandrabhagabai Vasant
Satale,
10 Bhika Vasant Satale, 23 1.62 0.08
Sunita Sham Patil,
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Sangita Sharad Patil,
Sanjeev Vasant Satale
11 Tulsabai Raghunath Patil 22 1.46 0.04
12 Kantilal Raghunath Patil 18 0.78 0.11
13 Swati Bharat Satale 16/1 1.00 0.07
14 Supdu Puna 16/2 1.06 0.10
Laxman DalpatSotre,
Dwarkabai Ramdas Patil,
15 Awalabai Chandrakant 14/1 0.81 0.03
Patil, Thagubai Gajanan
Patil
16 Dasaratha Bhagwan Koli 14/2 1.78 0.04
17 Lilabai Sanjay Pandhare 13 0.81 0.05
Manjulabai Ramchandra
18 Buddha 15/1 1.24 0.03
19 Sakharam Tapiram Lohar 15/2 0.21 0.03
Maango Tukaram Lohar,
Gajanan Maango Lohar,
20 Dnyaneshwar Maango 15/2 0.31 0.03
Lohar, Sunitabai Santosh
Lohar
21 Tukaram Tapiram Lohar 15/2 0.31 0.03
Dnyaneshwar
22 DipchandBeldar 1572 0.31 0.04
23 Sakharbai Madhav Lohar 15/3 1.22 0.06
24 Nirmalabai Vaman Patil 81 1.40 0.22
25 Bhanudas Baburao 19 250 0.06
Pandhare
26 Arjun Pundalik Suralkar 82/2/C 1.66 0.25
Arjun Pundalik Suralkar,
Sonabai Pundalik
Suralkar, Kamalbai Kailas
27 Suralkar, Naval Kailas 82/2/A 2.01 0.10
Suralkar,
Jagdish Kailas Suralkar
Vithabai Rama Sonawane,
Uttam Rama Sonawane,
Gautam Rama Sonawane,
Bhagwat Rama Sonawane,
28 Sandeep Rama Sonawane, 101/2 2.76 0.04
Mathurabai Suryabhan
Salve,
Shalu Bap Rama
Sonawane
29 Vaishali Bhagwan Patil 102/1 0.98 0.10
30 Lalita Kiran Patil 102/2 0.98 0.07
31 BhagabaiKatyar Singh 103/2 2.00 0.29
32 Vishnu Dyandev Bankar 112/1 3.20 0.15
33 Dnyandev Bandu Bankar 112/2 1.81 0.04
Subhash Pundalik
Suryavanshi,
34 Prakash Pundalik 105 2.15 0.12
Suryavanshi,
Ashok Pundalik
Suryavanshi
35 Yamunabai Pundalik Sutar 106/1/A 1.01 0.03
36 Ishwar Bhagwat Pandhare 98/1/A 1.34 0.11
Total A(II?IZZ; 4.53 (Ha.)
1 . Sadashiv Baburao Patil 75/2/3/A 1.61 0.35
2 49/23 | Pimperkhede | Jamner ™00 Baburao Patil 75/2/2/B 1.01 0.16
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10

11

12

13

14

15

Suresh Raghunath
Sonawane,
Surekha Suresh
Sonawane,
(Samayik Kshetra)

76

5.56

1.40

Ananda Santosh Mali,
Ashok Santosh Mali,
Rangnath Santosh Mali
(Samayik Kshetra)

77

2.36

0.20

Ananda Santosh Mali,
Ashok Santosh Mali,
Rangnath Santosh Mali
(Samayik Kshetra)

87

6.19

0.34

Sharad Sopan Chavre,
Pravin Sopan Chavre,
Dilip Sopan Chavre,
Ravindra Sopan Chavre
(Samayik Kshetra)

88

1.62

0.19

Arjun GanashiChavre,
Sugandhabai Sopan Mali,
Ramnath GanashiChavre,

Gumphabai Bhagwat
Chavre, Vilas Bhagwat
Chavre, Dnyaneshwar

Bhagwat Chavre,
(Samayik Kshetra)

&9

1.60

0.19

Gopal Trimbak Chavre

90/1

1.23

0.13

Muralidhar Trimbak
Chavre

90/2

1.23

0.18

Satish Subhash Patil

99/2

2.40

0.06

Pandit Ramji Patil

100

2.25

0.59

Megha Mohan Bawaskar

102

1.34

0.02

Omkar Jagan Sunaskar,
Sangita Omkar Sunaskar

103/1/A&103/1/B

4.75

0.49

Chandrakant Pandharinath
More,Nishikant
Pandharinath More,
Shashikant Pandharinath
More,
RatnabaiPandharinath
More
Madhuri Ramakant More,
Pratik Ramakant More,
Prachi Ramakant More
(Samaik Kshetra)

103/2

8.30

0.25

Vijay Sukdeo Koli

120/1

2.30

0.27

Total

43.75
(Ha.)

4.82 (Ha.)

Grand Total

93.48
(Ha.)

9.35 (Ha.)

[F.No. G197/PC-JIMNR/Sheri &Pimperkhede/June/20E]
AVANISH KUMAR PANDEY, Chief Administrative Officer (Cons.)
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